FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF
RBEP ENTERTAINMENT PRIVATE LIMITED

RELEVANT PARTICULARS

=

Name of corporate debtor

RBEP Entertainment Private Limited

Date of incorporation of corporate
debtor

21-12-20006

Authority under which corporate debtor
is incorporated / registered

ROC — Mumbai

Corporate Identity No. /—Limited

Liability Identifieation Ne- of corporate
debtor

U72900MH2006PTC160603

Address of the registered office and
principal office (if any) of corporate
debtor

502, Plot No. 91/94, Prabhat Colony,
Santacruz (East), Mumbai, Maharashtra -

400055

Insolvency commencement date in
respect of corporate debtor

14-10-2025

Estimated date of closure of insolvency
resolution process

12-04-2026

Name and registration number of the
insolvency professional acting as
interim resolution professional

NPV Insolvency Professionals Private
Limited (Formerly known as Mantrah
Insolvency  Professionals  Private
Limited) through its Director, Mr.
Ritesh Prakash Adatiya

IBBI Reg. No: IBBI/IPE-0040/IPA-2/2022-
23/50021

Address and e-mail of the interim
resolution professional, as registered
with the Board

Address: H-35, 1t Floor Jangpura
Extension, Jungpura, South Delhi, New Delhi
—110014.

Email id: ipe@npvea.in

10.

Address and e-mail to be used for
correspondence  with the interim
resolution professional

Correspondence Address: 10% Floor,
1003, Zion Zi1, Near Avalon Hotel, Sindhu
Bhavan Road, Thaltej, Ahmedabad — 380054
Process Email id:
cirp.rbep@npvinsolvency.in

11.

Last date for submission of claims

28-10-2025 (14 days from receipt of the Order
dated 14-10-2025)

12,

Classes of creditors, if any, under clause
(b) of sub-section (6A) of section 21,
ascertained by the interim resolution
professional

Not Applicable

13.

Names of Insolvency Professionals
identified to act as Authorised
Representative of creditors in a class
(Three names for each class)

Not Applicable

14.

(a) Relevant Forms and
(b) Details of authorized
representatives are available at:

(a) www.ibbi.gov.in
cirp.rbep@npvinsolvency.in
(b) Not Applicable




Notice is hereby given that the National Company Law Tribunal, Mumbai Bench II, has ordered
the commencement of a Corporate Insolvency Resolution Process of the RBEP Entertainment
Private Limited on 14-10-2025.

The creditors of RBEP Entertainment Private Limited are hereby called upon to submit their
claims with proof on or before 28-10-2025 to the interim resolution professional at the address
mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post or by electronic means.

A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its
choice of authorised representative from among the three insolvency professionals listed against
entry No.13 to act as authorised representative of the class [specify class] in Form CA. — Not
Applicable

Submission of false or misleading proofs of claim shall attract penalties.

IPE- NPV Insolvency Professionals Private Limited

(Formerly Known as Mantrah Insolvency Professionals Private Limited)
Through its Director - Mr. Ritesh Prakash Adatiya

Appointed as Interim Resolution Professional

In the matter of RBEP Entertainment Private Limited

IBBI Reg. No: IBBI/IPE-0040/IPA-2/2022-23/50021

AFA Validity- 31.12.2025

Email for Correspondence: cirp.rbep@npvinsolvency.in

Date: 15-10-2025
Place: Ahmedabad
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UN-AUDITED CONSOLIDATED & STANDALONE FINANCIAL RESULTS FOR THE QUARTER ENDED 30™ SEPTEMEER. 2025 CIN ; LZ3S20MH1819PLCO00SET
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Appendii IV POSSESSION NOTICE [Rule-g (1] (For immovable Property)

Emgil : {stapoweriilalapower.com
FIGURES IN LAKHS EXCEPT SHARE DATA i

Whereas The undersigned being the Authorised Officer of Union Bank of ths Ended Six Months Ended Year Ended WEDSIE, Wt IalEDower.com
India, COLABA-MUMBAI Branch (Branch address: DOULATRAM MANSION, sr. Three Months B sy e NOTICE
& KITHRIDGE ROAD, COLABA, MUMBAI, MAHARASHTRA- 400005 under s Particulars 30-Sep-25 | 30-Jun-25 | 30-Sep-24 | 30-Sep-25 | 30-Sep-24 | 31-Mar-25 We wish to inform our dear consumers that
1;1& s'f‘f“l‘“"f‘a“‘:"”[sa“d Hm";g‘n‘g‘} :2 Fh:]”ﬁr;'f' {‘u'gggg’] *’T. E”f“":?meg 2 Unaudited | Unaudited | Unaudited | Unaudited | Unaudited Audited the consumer rights statament s it

SCAUNLY INEras BLon | ke G Q. a AN 1IN BXeTGISe 0 -
nowers conferrad under Section 13“?] read with rule 3 of the EEGUl'il'!r' Interest 1 Total Income 4,3?1.DB £.843.82 3.679.58 1 1,215.01 1'1'331 26 E 18.255.30 at our billing [:gfﬂ-]'gg frep CIfE.I]SthZ."I" ] cn.p:"
(Enforcement) Rules, 2002 issued a demand notice dated 29.11.2024 calling 2 | Toial Expenses 4,285.84 6.651.70 2.267.99 10,947 54 B796.61]  17.101.41 and the same is also available on the
upon the borrowers Mr, Mohd Jamee! Qureshi and Rukhsana Qureshi to 3 | Profit Before Exceptional ltems and Tax - - -] < : Tala Power website: www.tatapower.com
repay the amount mentioned in the notice being Rs. 6,02,318.54 (Six Lakh 4 |Exceptional ltems P E E 3 | 5 in downloadable format [regulations >
Two Thousand Three Hundred Eighteen and Fifty Four Paise only) within 5 15 - STIL 5 | License Aroa Mumbal >> Consumer
80 days from the date of receipt of the said notice, hare in profit { Loss) in Associate Company = E : - | 2 Rights Statement). This notice is issuedin
v ornawite: hetying aflad e régey tie Smpink e s e gven o e 6 | Profi/ {Loss) Before Tax ) _75.24 192.22 1411581 _267.46 1.234.54 1,153.89 compliance with tha MERC s directive
g;’;m"erﬁ f‘”":;"e F”“.L'f o ge“ﬁra';ﬁi the ""dErf:'Eﬂ'E;‘ has taken St 7 | Total Tax Expense 103.19 12.18 269,67 91.01 310.76 | 385.69 The Tata Power Company Limited

e property descnbe arein below in axercise powers conferrad on . : ; 1

himiher under Section 13{4) of the said Act read with rule 8 of the said rules on 8 | Net ProfitiiLoss) from continuing operations : 5 : -| | .
thiz 10th day of the October year 2025. 9 | Profit!{loss) for the period - - . = :
Ihelhn_:;mt:ﬂrﬁ in pTimﬂjr Endf:hEEpuh"ﬂ !?hsﬁnerﬂi is !:teref_ﬂ_r hcautit;_nﬂf: :mtrfﬂ 10 | Total Other Comprehensive Income |

aal wi e property and any dealings with the propery will be subject to the g ; P g ; T 1
charga of the 'rson Bank OF indls,. Colaba Banch 1 2n g 11 E:?r:??;?epnr:ﬁ;nﬁ:: n:~, F;EFDUT’[E hf;;;ﬂ;jmg Profit (Loss} and Other (27.94) 204.40 1.141.92 176:46 923.88) 768.20
Rs, 6,02 318.54 [Six Lakh Two Thousand Three Hundred Eighteen and — e S R LB LR il s ; — At —— ——
Fifty Four Paise only) and interest thersan, 12 | Paid up Equity Shara Capital (Face Value Rs.1 each) 15,844 90 15,844 99 15,844.99 15,844 99 15,844 99} 15,844 99
;“EA*:_;"”““EF'E- ;“Iff':?i“" i i"_r“t;'fg :gtim:ﬁimﬁ “iH“hfﬂ‘“:;iﬂ-‘ of E‘Ff":i“" 11'3‘?'* 13 |Reserve excluding Revaluation Reserves | 7.204.63

] N respe ime availa & hormower o redesm securad assets. — . : ; T

DESCRIPTION OF IMMOVABLE PROPERTY: 14 | Earning per Equity Share:

All that part of the property consisting of Flat. No, 202, 2nd Floor, Building No, Equity shares of par value Rs 1 each
2, NG, View Co-pperative Housing Sociely Limited constructed on the Basic 0,00 004 007 .01 |:|_|:|E§ .05

pieces and parcels of land tegether with the building' structure standing . 5 . !
there on bearing old Sy. No. 480, 529 Hissa Mo, 14,17 situate lyving and being Not Diluted 0.00 0.0 0.07 0.0 0.06 - 0.05 PERSONAL
oles:;

atvillage Bhayander Taluka and Disfrict Thane within the registration district

and Bub District of Thane and within the Juriadiction of Mira Bhayander 1 The Consolidated financial results of the company have been preparad in accordance with Ind AS prescribed under Section 133 of the Companies Act 2013 (the Act)
Municipal _EDFF_"DT_E“UH Bounded : On The "_"-"fth By: Building No. 2, On T"“? read with the relevant rules thereunder and in terms of Regulation 33 of the SEBI (Listing Obligations and Disclosure Requirements) Requlations 2015 THANKS GIVING
i?:,t:ﬁéﬁilfmg R, OIETOR-LRITRNT O SRR I IR VR 2 The above Quarter and half year ended results have been reviewed by the Audit Commitiee and approved by the Board of Directors at their meeting held on October
Sl 13, 2025, The Statutory auditors have carmed out a Limited Review Reportof the results for the quarter and half year ended September 30 2025, HOLY Spirit Thou who
Date: 10.10.2025 Authorised Officer For G G Engineering Limited makes me See
G OO, M ol L ok Sdl- Everything and Shows
Atul Sharma me the way to Reach
Place: New Delhi Managing Director My Ideals, you who
Date: 13.10.2025 DIN:08290588 gives me the Divine Gift

to forgive and forget

the Wrongs that is done

FORMB | unto me and who is in
PUBLIC ANNOUNCEMENT REGD. OFFICE: ESAF Bhavan, all instances of my life

(Regulation 12 of the Insolvency and Bankruptcy Board of BRAR SMALL FIMANGE BN Mannuthy, Thrissur- 680 651, Nerala, a =7 , with me I in this short
India [Liquidation Process) Requlations, 2016) 1 - o i 4 Dialogue want to thank
FOR THE ATTENTION OF THE STAKEHOLDERS POSSESSION NOTICE (rules) = youffor everything amdt
. i R kies : 0l ; : confirm once more tha
OF HONEST DERIVATIVES PRIVATE LIMITED Wheeeos the undessigned being the Autharised Officer of ESAF SMALL FINANCE BANK LTD., oppointed under the Securifization ond il : s | do not want to be
RELEVANT PARTICULARS Recanstuchian of Financial Assefs ond Enforcement of Sacusify Intarest Act' 200, and in exercise of powers canferred under Section 13(12) of Kharghar Sec 2 Branch (CBS Code 1619): No. 28 to 30, Grow More Tower, Plot Separated from you, no
5L, PARTICULARS DETAILS the said Act, read with Rule 3 of the Security Interest (Enforcement} Rules, 2002, fssued o Demand Mofice u's 13(2) on the date menfioned No. 5, Sector 2, Kharghar, Navi Mumbai - 410210. matter how great the
T [Name ot e comoeate debior Honest Derivatives Private Limied .F'1:I;|IIIITI5| anch u-[f;‘he rn.*.peftllzw botrower/s, mortgogors quarantar's to repay the amaunts os mentioned agninst each occounts within 60 doys POSSESSION NOTICE (For Immovable Property) material desire may b,e
R e - _ = Tom the fafe of racaipt of fie soid nofies Where as The undersigned being the Authorized Officer of the Indian Bank under the :
2. |Date of incorporationof comarate 13" July, 2007 The En:-r';rw_e.raf.".'f:nrr?n ors/Guarontors, hoving foifed to repoy the amount, nofice is hereby grven fo the Barowers/Mosigogors/ Guarontorsond | | Securitization and Reconstruction of Financial Assets and Enforcement of Security Interest ! W(?nt t? Be&"”th you
detior the public in general thet the undersigned hos faken possession of the Iin:-||;-3|1-,rdes::|!heu Fiesein below in exercise of powess confared o0 me | | Act 2002 and in exercise of powers conferred under Section 13 (12) read with Rule 8 and 9 ipinlicSaddnuialadol
3. [Authority under which corporate | Registrar of Companies, Ahmedabad undes Section 1 3{4) of the soid Act read with Rule B af thasoid Rules on the dates mentioned insoch nccount. : of the Security Interest (Enforcement) Rules, 2002 issued a demand notice dated 16.07.2025 your perpetual glory
debtor is incorporated /registerad Tha Bomowers/Martgagors/Guarontors in F:lrhrum[ ond tha public in ganaral, is haraby coutioned nat fo deal with the poparty/is ondany | | calling upon the borrower Mr. Omkar Purushottam Tathare & Mrs. Pallavi Purushottam forever Amen - ZDS
4. |Corporate Identity Wo. / Linted | CIN: U93000GI2007PTCOS1271 denlings with the propery/ies will be subject o the [nurqlaﬁnf the ESAF Small Finonce Bonk L5, The Barrowers)/Mortgagors,Guarantors’ | | Tathare with our Kharghar Sec 2 Branch to repay the amount mentioned in the notice being 0070994004-1
Liabilty ientiication No. of the oftention is imired o provisions of sub-section (8} of section 13 of the Act, in respect of time ovailoble, 1o redeam fhe secured ossats. Rs. 26,42,833/- (Rupees Twenty Six Lakhs Forty Two Thousand Eight Hundred Thirty Three
f . Only) towards Home Loan & Rs. 43,017/- (Rupees Forty Three Thousand Seventeen Only) e ey
= Eg:ipfnrd!l::fﬂ;haﬂ Torad oifice andl Fegstored Ofce. E-43. Secand Fioor Sumal Loan Account No. & Bronch | /1240000000272 Bhandara towards GMRA loan within 60 days from the date of receipt of the said notice. "IMPORTANT"
< 9E5 Of e regisiened GiTie and| egesteren Uince: k- gLon Al 1. Ranii Lalaii Chavhan, $/o. Lalaii Chavhon, Ward No.d. Andhalqoar The borrower having failed to repay the amount, notice is hereby given to the borrower and the — : :
principal office (f any of the Business Park near New Cloth Market, Dutside Nema & oddress of the ' Eh"ud . ':"!:,I I a -.n"‘ qJ.i IEH‘ W10, YAOIE RO4, ARNOlgom, public in general that the undersigned has taken possession of the property described herein Whilst care is taken prior to acceptance of
Corporate Debior Raipur Gate, Ahmedabad, Gujarat, India- Borrower/Co-Borrower/s/ ancili, WaNEYin . : below in exercise of powers conferred on him / her under Section 13 (4) of the said Act read with _atdvernsing t°°p¥r:t lsln%tl possE|bIe to ver(gy;
FJRO007 Guorantor (5] 7. ‘Sujota Ronjit Chavhan, W/o. Renjit Chovhan, Word No £, Andhalgaon, Rule 8 and 9 of the said rules on this day of 09" Day of October of the year 2025. i_lsmlfgg ggnsn'ot bz hr;k;ar:esp)é%rjgfe itk
6. |Date of closure of insolvency 10.10-2025 (Recewved Order copy on Bhondars, Moharnshira - 441914 The borrower in particular and the public in general is hereby cautioned not to deal with such contents, nor for any loss or damage
Resalution Process 13.10.2005 i . L0 T ’ ¢ o i the property and any dealings with the property will be subject to the charge of the Indian incurred as a result of transactions with
7. |Liquidation commencamant date of |10.10 EUEEJ m::lﬂam':ﬂ Hml':; q Ph%t::g:duﬁfu ﬂjﬂLI:‘[:e[?-ﬂEEEE'EFIAPT ﬂ“n[g g:ﬁ Tlﬁisrr]ll-%;‘ ?l::lggisiﬂ;;nlllﬁuﬁﬂsl.}?:usnﬂll:lnﬁg-rﬁgglgﬂi ::g"i TIETE:E-E‘EF’I Bank for an amount of Rs. 26,42,833/- (Rupees Twenty Six Lakhs Forty Two Thousand Eight companies, associations or individuals
: dlb ! ' m"ﬂ kon di ; f : ot : iy gk-E ! li. | 1 ) Hundred Thirty Three Only) towards Home Loan & Rs. 43,017/- (Rupees Forty Three Thousand advertising in its newspapers or
corporate debbor possassion laken dale. gecrued, furtur infarast & Diner chorges. Possession foken date: 08.10.2025 Seventeen Only) towards GMRA loan and interest thereon. Publications. We therefore recommend

8. [Mame and reistration numbe ot (Mr Akhil Ahoja
the insolvency professionalacting  |Regestration No:

that readers make necessary inquiries

“We draw attention to the provisions of Section 13(8) of the SARFAESI Act and the Rules _ . _
hefore sending any monies or entering

inh 1 L 1 3 - i !y
Description of the Immaovable Property: All thot piece ond parcel of Nan- agricultumal lond, together framed there under which deals with your rights of redermption over the securities’

a5 fiouidator BEUIPA-D01/IP-P-02072/2020-2021 13213 with oll smpravements therein fu:lu::linlg building constriscted ond/or o be constructed, comprised in Phot DESCRIPTION OF THE IMMOVABLE PROPERTY into any agreements with advertisers or
Mo.30. total admeasurng oren 1732.36 S it (161 Sq.Mirs) with construction oreo 434 Sg 1 being o ot o - otherwise acting on an advertisement in
0 |Address and email of the fAddress: Floor Mo &, Flat No. 803, Chandak o Rl g & oA : e 4-1t-veiy All that part and parcel of the property consisting of Flat No. 301, 3 Floor, Omkar Residency, anv manner whatsoever
liquidator, as registered with the | Camerstona, David § Barvatto Road, Worl Deseription of part & portion of GAT Ne. 327/2 (old) & 327/12 (New) of Mouzn Andhalgaon, beoring Old Malmatto Near Gokuldham CHS, Hissa No. 42/A, Mouie, Palidevad, Shilottar, Raichur Tal, Panvel, Navi any :
Bitrd - Mumbal Maharashira 400018 Secured Assels Wi 1855 & Hew Malmotio No, 574 situnted ot ward Mo, 5, T.5.No. B, Zone No. 7 situated within the Hmits Mumbai, Maharashtra - 410206 admeasuring 524 sq. ft. (builtup area ) and 388 sq. ft. (Carpet
Em-.,,nlﬂ m. / r_:aakhi-hl'llu'ﬂr@ i ond junisdiction of Grom Panchayat- Andholgoon, Toluko-Mahod: & Destrict-Bhondaro owned by Rongit Area) belonging to Mr. Omkar Purushottam Tathare & Mrs. Pallavi Purushottam Tathare within
- . ! : L Lolji Chavhon vida sala 3632013 Boundaries: East By Road, West: By Plot Mo, 31 North: By fond the Registration District and sub-district of Raigad, Bounded by:- On the North by: Staircase,
10 | Address and e-mail to be used for | Communication Address: South: By Rand ' ’ ' On the South by: Flat 302, On the East by: Open Space, On the West by: Flat No. 306
correspondence with the liquidator | Mavent Restructuring Services LLP 1) Date: 09.10.2025 Sd/-
5-376, F‘an_I:hEhiIa F’ar!-l. Panchshesl Enclave, Dete- 13.10.2025 Authorizad Dfficer Authorized Officer, Indian Bank
South Delhi, New Defi- 110017 Ploce: Bhandora ESAF SMALL FINANCE BANK LTD.

Emal Id: iy homesidemvatived@gmad.com

11 |Last date for submissionof claims |12.11.2025
Hifice i hereby givan that the Nafionat Commany Law Tribunal Ahmedabad Divissan Bench, Gour-lhas - w Tcl EKPRESE LI M ITED
orfered the ‘commencement of ligudaticn of the Honest Demvatives Privale Limited on 10010, 2025, @ U c o BAN K LE2200TG2008PLCOE1TR

Liguidatar received he copy of orderan 13, 10.2025 :

5 ; Regd. Office: Flat No. 306-307, 1-8-273, 3rd Floor,
The stasenpiders of Honest Dervalives Private Limited are hereby cabed upon 1o submid heir claims IS IO o1 305H A Govt. of India Undertaking)
with grool on ar betare 12 14, 2025 1o the liguicalor at the address mentoned against fem No. 10, ( ) ( J Panora Shoops Lhsmbers

S B Py L ol 5, P, Road, Secunderabad - 500003 (Telangana)
Thes financial creditoes shall subemit teir claimes with proaf by electronic means anly. All olher cradors HETH m ﬁqm ol H ONours YD'U r Trust | _
my subimit the claims with the praok in persoa, by post or by alsctronic means, Ph. No. 040-27840104, e-mail id: secretariali@tciexpress.in
| Submizsion of false-ormisleackng prood of claims shal atract penalties Motice is hereby given that the Cerlificate(s) for the under mentionaed equity
e Sl ioa ot ST ke Sirns Y e e s G ZONAL OFFICE, UCO BANK BUILDING, 1ST FLOOR, # 359, DR DADABHAI NAOROJI ROAD, Sk oF Wi Sorean. “TC) Evsmie Limibed™ BavsBe kiso migsiced]
sich & stakehoider during the corporaie NSeivency resOlution process urder e Insokency and MUMBAI - 400001.Tel. No.: 022-4054302/401 E-mail:- zo.mumbai@ucobank.co.in and the helder(s} of the sakd Equity shares have applied to the Company o issue

Bankrugley Board of Bdia (Inselvency Resalution Process Tof Corparate Persars) Regulations, 2016, duplicate share carificate(s).

shall be deemed fobe submitted under section 34. : b ha h claim i fofth id Sh hould lodge th
S PUBLIC NOTICE IN NEWSPAPER FOR BREAK OPENING OF LOCKERS | et e B i s s s

Liquidator slse e Company will procead [o issue duplcate Cerlificatels) 1o the aforesaid)
In the malter of Honest Derlvalives Private Limiled S |Name Locker Overdue Branch Name | Address applicants withoul any further Intimation. ;
o oo EAMR BRI guitoc | | lim Number | Amount Follo No. | SHAREHOLDER NAME |Certificate)  Distinee Nos.| FO.0
Emailk: lig honestdanvativecigmail.com, caakhilﬂl'uia-ﬁ_i}gml com 1 | Neeta Jaywant Rawte AB006 | Rs.21430 /- Dadar(0692) | 3,0m Geeta Nivas,229 L.J.Rd Mahim Mumbai Mh 400016 TELOOZ3572(1. DHANJI SHAMJI SETHIA | 23572 |36243550-36244314) 765
ication A :
PRI N il e 2 | Ashwinkumar Madhusudan | BA124 | Rs.14630 /- Dadar(0692) | Sardar Nagar, Bldg No2 Block No 28, Sion Koliwada 400037 oL
| PRace: Mumbai 5376, Pancnshila Park, Panchsheel Enclave, South Delni New Delhi- 110017 | Paralkar Place: Mumbai Name(s) of SHAREHOLDER:
|| 3 |Rakesh Shirji Karia FA326 | Rs.5487 /- Dadar(0692) | Gr Fir Rm No 9 B Wing Bhareshwar Bhavan, Vijay Manjrekar Lane Gokhale Rd Date: 15/10/2025 DHAN.JI SHAM.JI SETHIA & MRS. INA DHAN.JI SETHIA
Dadar Mumbai- 400028
4 | Indira P Kanade AB0O0O8 | Rs. 38198 /- Dadar(0692) | Alis Chitra Amrutkumbh Soc Chitale Path Dadar 400028
5 | Harishankar Pandey BAO69 | Rs. 13668 /- Dadar(0692) | Saraf Bldg 1st Floor Gokhale Rd Dadar 400028
Waaree Renewable Technologies Limited 6 | Arvindkumar Agrawal FA290 | Rs. 14197 /- Dadar(0692) | Bhavni Shankar Rd Dadar Mumbai 400028 ... AN
gt ikirok-otieed St Mt Bt T e Biommas. Higmens ol ) 7 | Leena Neel Jain KB532 | Rs. 32816 /- Dadar(0692) | 09, Saraswati Dham Chsl, 6th Floor Gokhale Road,Dadar Mumbai-400028 e Aepiation 5 of v athesicy i Biininy At OrES .
. Mumbal- 400060 Tel: 021 G644 4ady; 8 | Tanushree S Rao EB266 | Rs. 33058 /- | Dadar(0692) | Peter Marcel Chsl, 18a New Prabhadevi Road Mumbai 400025 FOR THE ATTENTION OF THE CREDITORS OF
Email: misfwaanesrt com: Website: www waamserdl com | = (0692) T e e on RBEP ENTERTAINMENT PRIVATE LIMITED
9 | Arvind Kumar Agrawal HB457 | Rs. 29545 /- adar ay Aprt, oor Flat No 11, gashe adar RELEVANT PARTICULARS
NOTICE OF POSTAL BALLOT ; REL ICULARS :
Memoars ans hl.‘l"ﬂtlﬁ' rriforrmed Ehal pursuand {1 provisins ol Saction 108 and Sechan 110 10 Fl'anCIS Femandes DA204 RS 13763 /‘ Dadar(0692) 14, Abdul Kadal’, ManZ” Dadar Mumbal 400028 % g&tﬂ;ﬁ-ﬁm:?ﬁwxxﬂp e --I-?:EIEDZEIE:%:ELF'WM Private: Limited
e i ;ﬂ';j“;lﬁfgz'ﬂ;m’;j&j:: 4m§:$ﬂm?ﬂ;ﬂm;§2fﬁ:ﬂ*ﬁ 11 | Damayanti Das BAO55 | Rs. 3540 /- Dadar(0692) | Shashwat Bldg, B106 1st FIr Sec 18, Airoli Navi Mumbai 400065 3. Aty Lvier which contrate o8béor & | ROT - Mumia
| e - / : | ncomorahad |/ registered
[the Rutes”). Regulalion 44 of the SEBI (Listing Obbgations and Disclosure Requiraments) 12 | Velji Gela Nisar EB243 | Rs. 19717 /- Dadar(0692) | Forjet Hill, Janab Court, Opp Bhatia Hospital, Flat No 8 Tardeo Bombay 400036 4, | Comorate: kentity Mo, / Brrmebebiity | U7 20000MH2006FTC160603
Regulatons, 3015 "SEEBI Lishing Reagulalions], Secratanal Standands issued by fha Insliluba - - - klerrlification fio, OF corporide cebior
of Company Secretares of India on Gerersl Mestings "S5-2" ard the relaxation &nd 13 | Nafisa A Kagalwala FA0413 | Rs. 5487 /- Satacruz(0061) | 13/14, Ezzy Manzil, Ghia Compound, 2nd Hasnabad Lane, Santacruz West 400054 5. | Akdressy of 1he registerad affice and | 502, Pick o, G104, Prabbeat Colbry
;?;'E,”;'{E;j“;dfnﬁumﬂi}ﬁ Mi' f;fagirglgrﬁgungh:ﬁz;cﬁlgg ”EZEEE:': 14 | Prachi Mangaonkar JB0642 | Rs. 10974 /- Satacruz(0061) | 12, Dirman Society, 1st Road, Tps Vi, Santacruz West 400054 & | Insohvancy commencament data in ﬁﬁ;ﬁfﬁm i
tiated June 15, 2020, 33/2020 dated Saplembet 28, 2020, 39/2020 dated Decambar 31, 15 | Romel Monterio 0F0969 | Rs. 56900 /- Satacruz(0061) | 8 Aram Nagar |, Versova Road, Andheri 400061 | respect of corporerte deistor "
2020, 1002021 dated June 23, 2021, 202021 dated Decembar B, 2021, 32022 dated May 5, _ . : _ _ 7, | Estimated dee of closure of insobeny. | 12042006
22 10/2027 dated Dacember 28, 2022 11/20%) dated December 28, 2022 02023 dated 16 | Sayed Akhtar Ali CA0152 | Rs.18675/-|  Satacruz(0061) | 401/A, Dev Ashirwad,Lakshmi Park, Naya Nagar, Mira Road East-401107 : .E{Jﬁm:ﬁlm*—‘:ﬁ T T T PRI 1Y e e e rprrry Ty TT
; o & | Name and regietratian num the | Insobsency Professionals Privabe Limibed
SR <oy e, RSP Qe ST S0-R 4 o Cobllyl Lam i e (R tlLs 17 | Sharad Trivedi GHO0469 | Rs. 99211 /- Satacruz(0061) | Hari Niwas, 10 Andrews Road 400050 rsahency profassional acting as intedm | (Fomesly lvown s Mantrah Insoheney
dated Saptember 22, Eu-EE_I'EI":I!.! wilh athar rakevanl circulars, i any, issued by (ha Miresiny ol . : : _ o i priessioral Professionats Private Limited) though s Director,
Comorate Affairs [WCA Circutars”), and pursuant to other appécable laws and reguiations 18 | Vibha Baloni JB0666 | Rs. 45954 /- Satacruz(0061) | 14th Shalimar 20th Road Khar Mumbai Mir, Rtitesh Prakash Adatiya
ihe resolut sat out in the Notice of Posta Balist dated Ociober 10, 2025 craed — , : ; 29 24/t
ot p;ﬂﬁ]hf';@ S L il SR Lo it Mentbera b Hia 19 | Yogini V Shah LAO774 | Rs. 18441/-|  Satacruz(0061) | Gayari, Flat No 2, 15th Road, Santacruz West ST BN R N ooy ED QIR s 32/
Comgany, 20 | Ashin Mansukhlal Sanghvi | A-1444 | Rs. 27726 /- | Chowpatty (0090) | 113 Kalewar Mansion Dadyseth Road,Babulnath Mumbai -400007 ripagigla el isty ot TN i o ot ol b R
Pursuant to the MCA Srtules, the Company has complatad the dspatch of elackonic cogies 21 WM AT - 7518 | Rs. 16085 / o fty (0090) | Ajinkya M o132 Pandita R 21 Road Mumbal 400007 m.:’:" the Bosad sy N mﬂmﬁm o T
of the Postal Ballot Notice along with the axplanalory stalement on Tuesday, October 14 r.Mansooda Usmani - s. p owpatty jinkya Manssion,32 Pandita Ramabai Road Mumbai - T e : el s
25 through slectronic made o those Membars whoss emal adimsses ae reglslera-:s ; = ; = ooresaanderoe Wil the intesin .N-e'.?.r Sl Hobed, Srhu Bhasvan Raad, Thahey
s % = . = 3 9098 (Cutoff Dete® 22 | Mrs. Manjula Sharma A-200 | Rs. 13688 / Chowpatty (0090) | 306 Dr.Deshmukh Bldg, Dr.Desmukh Lane V P Road,Mumbai-400004 resition professional | Anmediabead - FE0054
W Whe- CpTUNEpOYy AN S 0l Coter. 1% age( LIl N | : : : : : O —— | Process Email i ciepBrgvnschencyin
The sald Notice is also avalable on the website of the Company: wew waareeti com, the 23 | Mrs.Kalawati H Goenka F-1251 | Rs. 45914 /- |  Chowpatty (0090) | Hari Bhavan 2 Nd Floor 5th Tejpal Road Gamdevi Mumbai -400007 11 LSt dokes Tor submission of Cams | 281020055 (14 days from recelot of the Cirdar
Sisiphacbobl i doralulipbe ol e il i 24 | Mr.Jethabhai Patel A-658 | Rs.8174/-| Chowpatty (0090) | A-5 Myfair Garden Little Gibbs Roadmumbai 400006 TR TR cated 14402020
epasilory Sarvices (India} Lid. {"COEL": waw.evolingindia com., rs.Prabhavati Mehta - S. - owpatty ehta House,3rd Floor,Room No.4 Mumbai LBE /0 A
Deposiory 5 {ndia} Léa. {"CDEL lingind 25 | Mrs.Prabhavati Meht A-746 | Rs.10445/-| Ch tty (0090) | 36 Mehta H 3rd Floor,R No.4 Mumbai 400007 AnE: [EL fm“’;‘f_‘;‘;ﬁfm“]
In accordance with the provisions of the MCA circufars, Membars can vole only through - [ERE0E L B, L e
swoling procass. The voting rights of ihe Membars: shall be teckoned on the basis:of the 26 | Radha Gopal Verma CC162 | Rs.21493 /- Matunga(0237) | 138, Sh.rl Sadguru Prasad 1st Floor S B Marg Ruparel College Matunga Road ﬁ:ﬂ: :Emﬂll:wm -
equily shates of the Company Nekd by tem as on the Cut-oft E-afe. Ay person whi s nat a . Mumbai 400016 e 0. sk e Al e
frffmfﬁgi' ;‘rﬁgjﬁﬂ? a3 on the Cut-off Date shall treat the- Postal Baflot Notice:for 27 | Sagarmal Chunilal CC176 | Rs.13891 /- Matunga(0237) | 101/1 Shri Sadguru Prasad Matunga West Mumbai-400016 | ottt f et A
The Company has engaged the services of Central Depositony Senices (india) Lid. ("CDSL") 28 | Jain Mukesh Babulal DB232 | Rs.24682 /- Matunga(0237) | Ranvir Sadan 1/119, A B Road Lalbaug Mumbai 400012 1,1_. Ei.&] Rt Forms and . [ ia} waywy ki o i
e L e LR TR 29 | Khusmaben B Kansara, | AAO76 | Rs. 19911 /- | Kandivali East(0924) | Chandra Darsan,7th Floor,701,Ashok Nagar Rd,Kandivali East Mumbai-400101 T ||
: : Chandra Darsan £ T e : TH i s
Commencemant of s~oing period | 900 am. 15T cn Tarsdey, Ockcoar 16 2020 . . = =— — . oberd oger oo i o el oy
Conciugion of s-valing: pericd 5.00 pm. IST on Friday, Noverber 14, 2025 30 | Vadilal Mehta , Kulin Mehta | CA178 | Rs. 14197 /- | Kandivali East(0924) | 17,Rasik Kunj Nutan Apt,Ashok Chakravarti Rd,Kandivali East Mumbai-400101 i bt St et e b L
Cut-off date for sligibility to vote | Friday, Octoter 10, 2025 31 Vé}/ﬁm?g I’(:lzrf]lﬂat Prabhu & | DB218 | Rs. 28251 /- | Kandivali East(0924) | 604, A Wing,Gokul Heaven, Thakur Complex Kandivali East, Mumbai- 400101 kel lebipain kgt ptent ko s S
Tha a=-yaling oty will ba disabhked by COSL mmediataly alter 500 pome I5T an Frigay, address mentisned Bgainst entry ho. 10,
;'-II:IEF'E':I';F‘{ 19,-_1 i'l:';.jr': men'mipgl who hﬁ':E' ek m;l;;eﬂ :hn‘r!r-p_n-gl F_dljrel-;:lw rEq'TER:I;E 'E:' S | h G . M DBZ45 | R 32007/ K d | E t 0924 B 5 G . d G | S . t A h kN C Rd K d | E t M b . 4001 01 THe |i|'|ﬁ|||':iall ﬁll'ﬂﬂilﬁll“ﬂfulr:ra-il5'Jr::!'lf'lit“'lEil claims with pfﬂi.'lrﬂ:ﬂelﬂmrl.'lllil:' FEEAN SO I} All sther
register the same in respect of shares held by them in elecironic farm with the Deposiary 32 |su ochana biajanan iorye S. - | Kandivali East( ) ovina opal society,Ashok Nagar Lross na,Kanaivall kast, Mumbai- ereditors frsy aubmet the elaims with proof in pessin, by post o by elactronic means.

2 g i . Maan G Morya A financaal creditor belonging o e class, as listed against theentry Mo, 12, shall indicate (ts
IhrJugh thuair :‘HFIEIEI!'LT!.I |:lEIr|f-".-I|:l-EII'I|:. ; ; N B _ ; ; cholca of autharised representative Trom BMONg the three ||"|5-EH'|.'E|1E§5 professianals Hsted
The Board hes sppointed Ms. Shruti Somani,, [ACS-49773) Practicing Company 33 | Pallav Srivastava Rolly DB246 | Rs. 29424 /- | Kandivali East(0924) | 902, Crimson Tower, Lokhandwala, Kandivali East, Mumbai-400101 sgainst entry Na.13 to act as authorisad represantastive of the class [spacify class) In Foom
Sacrelanas, i *Scrubnizar”) £ nduchng the a-voii 55 in & feir and i Ch - Mot Applicable
IranSp:?::l ;Z;r:g:cmhnuw( beciiaBlc e sl bl L R Srivastav Subrmssian {.*e'l1al5£-::rr'1|5IE~au:| ng proafs of ciakm shall attiact penalties

: sy : 34 | Mahesh Kumar R Devater & | DB269 | Rs. 51163 /- | Kandivali East(0924) | A2 9 Bhadran Nagar, SV Road,Malad West,Mumbai-400064 Sd/-
The Scrutirizer will submit her repart b the Chairman, or any ofber person auiborized by the Rameswar Devtar IFE- NPV Insolvency Professionals Private Limited
Chairman afler the completion of scruling of e a-wefing, and he rasull will be arnouncad {Formarfy Hmown as Mantrah Insolvency Professlonals Private Limited)
within 2 working gays from he conclision of e-voting Le. on or bafore Novemiber 18, 2025 35 | Mahendra Gokaldas Shah & | HA517 | Rs. 22613 /- | Kandivali East(0924) | S Vikram Apt,Ashok Chakravarti Road,Kandivali East,Mumbai-400101 Through 'ﬁtﬂ'::m;m-::‘ﬂ;mmgﬂ‘ ""ﬂm
and will also be dsplayed on the Compary's wehsita wwwosaaneenl.com-and on fhe websile chandraben M Shah Appol ofess
of '.EDEL fewww.ewadingindia,com), and communicated 1o the sipck exchanges, dapasibony, - — - 4&%3?%?&2%&#&1@?&%%3
ragistrar ard shars franster agent 36 | Ila Dharmesh Shah and EA337 | Rs. 8174 /- | Kandivali East(0924) | 9 2nd Floor Gurukrupa CHS Marve Road,Malad West,Mumbai-400101 AFA Validity- 31.12,2025
In A58 nf any qmm&lgﬂeusﬂma _r._:ﬂa':mg i remicba E"I'II:I"n":'".\, F'E’EHE reder o iha Frequ&nﬂ!l. DharmeSh D Shah Erh:l;’.ﬂjﬂ::d Emall for ﬂnmlpﬂﬂﬂﬂw: 'JJ!E:LE!@F!‘MHME“
ka0 TUBRHIONS  (riNsan). SO.on DTN - LRy e Kb 08 MATS: AU 06 H] In spite of service of notice demanding payment of the locker rent dues, you had failed to repay. Under the circumstances, it has been decided to break open the — -
wivnw evolingindia.com, under belp seclion of conlact M. Bakesh Dabv, 52 Manager, (COGL) lock 15.11.2025 by Bank and thereb lled t tact the R tive B hM before 14.11.2025 during busi h t
Cenitial Depasitory. Sarvices. (india) Limited. A Wing. 25" Floor. Marathon Fuburex, Maksils ockers on 15.11. y Bank and thereby you are called upon to contact the Respective Branch Manager on or before 14.11. uring business hours to pay
Mit Compourds, N M Joshi Marg, Lower Parel (East), Mumbai - 400013 or send an email io the arrears of locker rent and other expenses, failing which the locker will be broke open as proposed all at our risk/cost and consequences. You are also hereby
helpdesk svoling@edslindia.com. or call toll free no. 1800 21 09911 informed that upon break open of locker, the contents of the locker, if any, shall be lying in the Branch at your risk, cost and consequences and bank shall not be
By Order of the Board of Directors of liable or made responsible for any loss/damage to the contents of the locker. In case you fail to claim the contents of the locker within a period of 30-days from the
For Waaree Renewable Technologies Limited date of this notice by paying arrears of locker rent, expenses incurred to break opening of lockers, storing of the contents of locker and other expenses, the content
— s::: of the locker will be sold in public auction at your risk, costs and consequences without any further notice to you and the resultant, costs and other charges will be
d .
Company Secretary & Compliance Officer recovered out of auction sale proceeds.
Date: October 10, 2025 ACS 52918 Sd/-

epaper.financialexpress.com Authorised Officer, Uco Bank

Place: Mumbai Email id: info@waaresril.com




\d
3Tl BRI TTBAEE 900 Te5 IeBH BIEY! AT

} Email-contact@navakal.in  » www.navakal.in » 2 [ /navakalofficial

gﬁmmﬁﬁﬁm

| gerar 94 s, 2024 GlEITEBIES (1)

Super scrlbed & sealed offer in Two Bid system are invited from
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documents can be downloaded from aforesaid website from
15.10.2025. Ifany changes in the e-tender, prospective bidders
are requested to regularly check the website. Contact No.
7875763335.
HOPR No. 220/2025

Superintending Engineer, O&M Circle, Akola
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